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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Third Session
BULLETIN—PART'I

(Brief Record of Proceedings)

Thursday, October 7, 2021
No. 33
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions:
Two Questions in the list of Questions posted for the day were answered orally.
Adjournment Motion:

After hearing the Minister for Forest and Wildlife, the Speaker withheld
consent to the moving of an adjourment motion given notice of by Shri Sunny
Joseph and four other Members to the serious situation reported to have arisen
consequent to the loss of life and injuries caused to the people and destruction of
property and crop damage due to the attack and straying of wild animals in human

settlements and agricultural fields in various places of the State.
Calling Attention :

1. Shri G. S. Jayalal called the attention of the Minister for Law, Industries
and Coir to the crisis being faced by the cashew industry in the State. The

Minister made a statement thereto.

2. Shri C. R. Mahesh called the attention of the Minister for Revenue and
Housing to the necessity to take steps to address the miserable conditions
of tsunami colonies and to resolve the plight of colony residents. The

Minister made a statement thereto.
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The Matters under Rule 304:

The matters raised in the House by the Members under Rule 304 are listed

below:
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The Ministers concerned made statements on the respective subjects.
Presentation of Report:

The Fourth Report of the Committee on Private Members' Bills and

Resolutions was presented.
Legislative Business :

Introduction and motion for reference to Subject Comittee of The University

Laws (Amendment) Bill, 2021, The University L.aws (Amendment) (No. 2) Bill
2021.

DRr. R. Bindu, Minister for Higher Education and Social Justice introduced
The University Laws (Amendment) Bill, 2021 and The University Laws
(Amendment) (No. 2) Bill and laid the statements under rule 75 (1). Then the

Minister moved that the Bills be referred to Subject Committee VI.

Prof. Abid Hussain Thangal moved the ordinance disapproval motion in
respect of The University Laws (Amendment) Bill, 2021 and spoke. Shri Roji M. John
seconded the motion and spoke. Shri P. K. Basheer as authorised by
Shri A. K. M. Ashraf moved an amendment to circulate the Bill for eliciting public
opinion and Shri M. S. Arun Kumar as authorised by Shri K. Ansalan moved

another amendment for referring the Bill to a Select Committee and spoke.

Shri M. Vincent moved the ordinance disapproval motion in respect of The
University Laws (Amendment) (No. 2) Bill and spoke. Shri Shafi Parambil as
authorised by DR. Mathew Kuzhalnadan seconded the motion and spoke.
Shri K. M. Sachindev as authorised by Shri A. N. Shamseer moved an amendment
to circulate the Bill for eliciting public opinion and Shri P. C. Vishnunadh moved

another amendment for referring the Bill to a Select Committee and spoke.



After the reply by the Minister for Higher Education and Social Justice, the
ordinance disapproval motions were declared lost. The amendments moved were
withdrawn by the leave of the House. Then the Motion was adopted and the Bills

were referred to the Subject Committee V1.

The House adjourned at 3.54 p.m. to meet again at 9.00 a.m. on Friday
October 8, 2021.

S. V. UNNIKRISHNAN NAIR,
Secretary.



